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GOVERNMENT OF R A J A S m  
LAW&LEGEL AFFAIRS DPAR'rMENT 

1 

No. E.l(2)Nyay/2016 Jaipur, Dated L. - 1 2Qt7 

NQTIFICATIObJ 

111 ~xwcise of the" powcrs conferred by section 3 of the Commercial . ' ' 1  
Courts, Comnlercial Division and Commerchl Appellate Division of High 
Courts, Act, 2015, the State Government, with the concurrence of the Rajkthan 
High Court, hereby 'appoints following Officers as Presiding Officer mentioned 
in colunln No. 2 of the additionally designated commercial Courts mentionedirl 
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Coluuu1No.3:- 
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DR. SURYA PRAKASH PAREEK 

, .. . ??. .. LATA GAUR 4 

r i 

BRAJESH KUMAR SHARMA 
SANJAY KUMAR'TRIPATHI . 

Metropolitan 
~ddit i tonal District Judee. Jodhpnr 
District - 

Metropolitan 
Jodhpur District 

Addititonel District Judge. Karauli 
Addititonal District Judge No. I. Kata 

Karauli 
Knta , 

Addititonal District Judge No. I. Nagaur 1 Merta 
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. . fly Order of&#; t h e ~ o v e r n o r  * 
(Manoj Kurnar Vyas) 

Principal.Secretary to the Gevernmint 

COPY: Forwarded to  the following for informotion and necessary action:- 
1. secretary to H I .  the fiovernor/Secretarv to Hon'ble Chief Minister Government of Rajasnhan. 
2. Private S~cre ta ry  to Hon'ble Gentrol Lab Minisier. Government of %dia.~ew Delhi. 
3. Specid Assistant to Hon'ble State Law Minister Goveriment of Rajastahan. 
4. Joint Secretary Department of Justice Ministry of Law and Justice ~overnment  of India. NewDelhi. 

5 ,  Joint Secretary. Ministry of Cnrnmerce 6 Industry (Department of Industrial ~ o l i &  6 Promotion) 
Udyog Bhawan. Government of India. New Oelhi. 

6. Clticf Secretary. Government of Rajastahan. 
1. Commissioner OF Industries S Secreta1.v. Corporate Social Responsibility (CSR) Government of 

Rajasthan. Jaipur. 
8. Registrar General. Rajasthan High Court. Jodpur. 
9: Registrar (Admn.) Rajesthan Hiuh Court. Jaipur Bench, Jaipur. 
10. 811 District Collector/ Oistrict and Sesiion Judge/ Chief Judiclsl Magistrate. Aajasthan. 
I!. Director General, Police/ Jail. Raiasthan Jaipur. 
12. l a w  ~ e c r e t a r ~ . . ~ i t i ~ a t i o n .  Govert~rnent Secretariat. Jaipur. 
13. Director, Prosecution. Government Secretariat, Jaipur. . 

14. Director. Department of Printing and Stationery Rajasthan Jaipur for Publication in gazette (With 
C.0.). 

15. . D i~ector  Department of Public Relation and Information. 

16. P~.og~arnmer, L ~ w  6 lead AUairs Dpartment 
17, Guard files. 

(Dr. Kailash ~handra  ~tawasia) .  
. . Joint Secretary to the Government 
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RAJASTHAN HIGH COURT, JODHPUR - 

No.Estt.82(~)1/2017/8111 Date : 02.08.2017 

Copy forwarded to the following for information and necessary action:- 
%. 

1.The Secretary to the Law Minister, Government of Rajasthan, Jaipur.. 4 
2.P.S. to All Hon'blc ludges at jodhpur. 
3.The Principal Secretary t o  the Government, Law Dcpartmcnt-Cum-LegalRemernbrance, Rajasthan, 

Jaipur. 
4.The Secretary t o  the Government of.Rajasthan, Department of General Administration (Gr.2), 

laipur. 
5.The Secretary, Lokayukta, Sachivalaya, Jaipur. 
6.The Accountant General, Rajasthan, Jaipur. 
7.The Registrar General/Registrar(Vig.)/(Admn.)/(Ruies)/(Class.)/(Exam.),lOSD(FI)/Ra~asthan Hiyh 

Court, Jodhpur and Registrar hq. At Dclhi. 
8.The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High Court, 

IodhpurIBench, Iaipur.  
9.The Registrar (Admn.), Rajasthan High Court Bench. Jaipur with the request t o  distribute the copies 

of this order t o  all the Hon'ble Judges sitting at Iaipur through P.S., Member Secretary, Rajasthan 
State Legal Services Authority and all the Judicial Officers posted in the Registry at laipur Bcnch, 
laipur. 

10.All Deputy Registrars, Rajasthan High Court, Jodhpur1 Bcnch, laipur. 
I I .The Concerned D i s t r i c t  &Sess ions  Judges with the request t o  servelcirculate the copy of this 

order t o  the concerned Commercial Courts/OfficerslTreasur/ Officers as per direction issued vide 
this office letter No 17022 dated 08.10.2015. 

12.The Director, Rajasthan State Judicial Academy, Jodhpur. 
13.A.0.1., Classification Section (Website), Rajasthan High Court, JodhpurIBench, Jaipur. 

Personal Fllel 
Conf./Accounts/General/ 
Sub.Court/Statistics/Cornputer Cell 
RJS ~ e a v e l ~ r . ~ c t t . / ~ u i l d i n g  Cell 


